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MINISTRY OF AGRICULTURE
(Department of Agriculture and Co-operation)
NOTIFICATION
New Delhi, the 6* May, 2014

G.S. R. 313 (E).— In exercise of the powers conferred by sub-clause (ii) of clause (e) of section 3 of
the Insecticides Act, 1968 (46 of 1968), the Central Government, after consultation with the Central
Insecticides Board, hereby makes the following further amendments in the Schedule to the said Act,

namely:-
In the said Act, in the Schedule, after the existing entries, the following entries shall be
inserted, namely:-

“Metazosulfuron 1-3-chloro-1-méthyl-4-[(SRS)-5,6-dihydro-5-
methyl-1,4,2-dioxazin-3-yl]Pyrazol-5-
ylsulfonyl}-3-(4,6-dimethoxypyrimidin-2-

yl)urea

Spearmint (Mentha spicata) Oil Spearmint Extract

containing L-carvon, Limonin and

Pines

Quinmerac ' "7.Chloro-3 Methyl Quinoninle-8-Carboxylic
Acid

Bispyribac Acid ) 2,6-[Bis(4, 6-D1methoxy-2-pynmmyle) Oxy]
Benzom Acld _

Triflumezopyrine 3 4-D1hydro-2 4-Dioxo-1-(Pyrimidin-5-
Yimethyl)-3-(Alpha,Alpha,Alpha-Trifluoro-
m-Tolyl)-ZH Pyndo(l,2-a) Pyrmudm—l-mm-

_ -lde ' : _

Renoﬂuthrin P - . m'm PRI VLA (¥ SV - BN R B
(ymethoxmeﬂiyl)benzyl—B-(z,z-
dichlorovinyl)-2,2-

dimethylcyclopropanecarboxylate



.Benzobicyclon

Dimethyi disulphide (DMDS)

N-acetylthiazolidine-4-carboxylic acid
(natca)
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3-(2'-¢hloro-4mesylbenzby-})-2_-'

phenylthiobicyclo [3.2.1] oct-2-en-4-one

Dimethyl Disulphide

N-acetylthiazolidine-4-carboxylic acid
(natca)".

[F. No. 19-9/2008-PP.I (Vol. II)]

AVINASH KUMAR SRIVASTAVA, Addl. Secy.

AT LEY T2

Note.—The Principal notification was published in the Gazette of India, Extraordmary Part I1, Section 3,
Sub-section (i) vide number G.S.R 9(E), dated the 9% January,1974 and subsequently amended vide the
following :-
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G.S.R 823(E), dated the 28® September, 1976,
G.S.R 200(E), dated the 29" March,1978,
G.S.R 574(E), dated the 6° October,1979,
G.S.R 32(E), dated the 12* February, 1980,
G.S.R S01(E), dated the 17® July,1982,
G.S.R 500(E), dated the 18% June, 1985,

dated the 147 November, 1985,

G.S.R 511(E), dated the 22" May,1987, -
G.S.R. 858(E), dated the 12® August, 1988,
G.S.R. 13(E), dated the 5* January, 1990,
G.S.R. 987(E), dated the 20® December, 1990,
G.S.R $76(E),dated the 26‘“ August, 1993,
G.S.R 577(E),dated the 26® Augiist, 1993,
G.S.R 730(E), dated the 30® October, 1995,
G.S.R 10(E), dated the 3" January,1996,
G.S.R 538(E), dated the 21® " November, 1996,
G.S.R 621(E), dated the 27" October,1997,
"GIRDA(E), dated the 96® March, 1999,
G.S.R 672(E), dated the 28" September,1999,
G.S.R 868(E), dated the 15"' November,ZOOO
G.S.R 69(E), Qated thgq ' Eehmary, 2001,
) datea- aﬂ ., i
G.S.R 291(E), dated the 19" pril,2002;:<!
G.S.R 772(E), dated the 18® November 2002
G.S.R 523(E), dated the 3" July,2003,
G.S.R 378(E), dated thé 24 June;2004, '
G.S.R T44(E), dated the 16® November,2004,
G.S.R 198(E), dated the 31"Marqh,2005
G.S.R 651(E), dated the 31* October,2005,
G. SRSI(E) datedtheé"‘Febrmry 2006
" GS. R 631(E) ‘dated the 28" Sepien
G.S.R 650(E),dated the ll"Sq:wmber 2008,
G.S.R 799(E),dated the 19® Nowember, 2008,
G.S.R 384(E),dated the 4® June, 2009
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37.  G.S.R 5(E),dated the 5" January, 2010,
38.  G.S.R 316(E),dated the 13" April, 2010,
39.  G.S.R 764(E)dated the 15™ September, 2010,
40.  G.S.R400(E), dated the 25™ May, 2011,

4], G.S.R908(E), dated the 29" December, 2011,
42.  GSR 380 (E), dated the 24" May, 2012,
43.  GSR 111 (E), dated the 20" February, 2013 and
44.  GSR 446 (E), dated the 28™ June, 2013.
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